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INTRODUCTION 

I, the Chairman of the Committee on Papers Laid on the Table, having 
been authorised by the Committee to present the Report on their behalf, 
present this their Thirteenth Report on the action taken or proposed to be 
taken by Government on certain recommendations/observations of the 
Committee on Papers Laid on the Table made in their Sixteenth and Twen-
tieth to Twenty-second Reports (Seventh Lok Sabha). 

2. The matters covered by this Report were considered by the Commit-
tee at their sitting held on II and 12 September, 1986. 

3. At their sitting held on 7 October, 1986, the Committee heard oral 
evidence of the representatives of the Ministry of Transport (Department 
of Civil Aviation) on implementation of recommendations made by the 
Committee in paras· 4·12 to 4·17 of their Sixteenth Report (Seventh Lok 
Sabha, regarding delay in laying Annual Reports and Audited Accounts of 
the International Airports Authority of India. 

4. The Committee wish to express their thanks to the representativeS 
of the Ministry of Transport for furnishing information desired by the 
Committee. 

5. The Committee considered and adopted this Report at their sitting 
held on 4 March, 1987. 

6. A statement giving summary of recommendations/observations of 
the Committee is appended to the Rcpon (Appendix-III) 

NEW DELHI; 
4 March, 1987 
13 Phaiguna, 1908 (S) 

M.V. CHANDRASEKHARA MURTHY, 
Chairman. 

Committee on Papers Laid on the Table. 

(v) 



REPORT 

ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS/OBSERVATIONS MADE BY T~E COMMITTEE ON 
PAPERS LAID ON THE TABLE IN THEIR SIXTEENTH AND 
TWENTIETH TO TWENTY -SECOND REPORTS (SEVENTH 

LOKSABHA) 

The recommendations/observations made in the Sixteenth and Twentieth 
to Twenty-second Reports (Seventh LokSllbha) of the Committee on Pa-
pers laid on the Table, on which Government have taken action, have been 
shown in a statement at Appendix-I. 

1· 2 The above matter was considered by the Committee on the Papers 
Laid on the Table at their sittings held on 11 and 12 September, 1986. 

1 . 3 The Committee note that the Government have accepted all the 
recommendations/observations made by the Committee in their aforesaid 
Reports except in the cases of recommendations contained in (Oparas 4.12 
to 4·17 of their Sixteenth Report (SI. nos. 13 to 18 of the statement at 
Appendix-I) relating to delay in laying Annual Report and Audited Accounts of 
tile International Airports Authority of India wherein the Ministry of Tourism 
and Civil Aviation had expressed their difficulty in compilation of annual aCcOlIDts 
within 3 months of the close of the accounting year; and (ii) para 1·9 of their 
Twenty-first Report (SI. No. 66 of the statement at Appendix-I) relating to 
tile laying of Annual Reports and AC4!4)wits of the Reserve Bank of Inllia, 
Bombay wherein the Ministry of Finance, Department of Economic AtI'airs 
(Buking Division) bad explained the reasons for not being able to implement 
tile recommeadations of the Committee for laying the Annual Reports aDd 
accoants, on the Table of the House. 

1· 4 Regarding the delay in laying the Annual Reports and Audited 
Accounts of the International Airports Authority of India, the Committee 
heard oral evidence of the representatives of the Ministry of Transport 
(Department of Civil Aviation) on 7 October, 1986. Asked to explain 
the reasons given by the Ministry, the Joint Secretary, Department of Civil 
Aviation stated that one of the reasons for delay was the imposition of res-
trictions by foreign Governments on repatriation of funds to India. There 
were also some difficulties in getting the aCC01.1nts audited in the Office of 
C.&A.G. Explaining the steps taken to eliminate the delay in future, 
the witness informed the Committee that they have impressed upon aU 
agencies to finalise their accounts for sub:ni:;<;ion to C.& A.G. well in advance 
and the position has since improved. The Annual Reports and Accounts 
of the Authority for the year 1985-86 had since been sub:nitted to the Audit 
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I on ]5 August, ]986 and it was proposed to be laid on the Table of the· 
House by the stip.ulated time. 

] . 5 The Committee trust that the Ministry of Transport would adhere 
to the time scheduled c1rawn by them for the purpose. in letter aDd spirit, aad 
easure that the AmnIaI Reports and Audited Accounts oftbe International 
Airports Anthority of Inclia are presentecl to Parliamellt in time, in fufore. 

] . 6 As regards laying of Annual Reports and Accounts of the Reserve· 
Bank of India, the Committee held informal discussion in the matter, with 
the representatives of the Reserve Bank of India during their study visit to 
Bombay on ] 7 October, 1986. The representatives of the Reserve Bank of 
India, informed the Committee that there was no provisiOn in R.B.I. Act 
for laying their Annual Reports and Accounts before Parliament. No 
attempt had been made so far to amend the Act for the purpose and 
Reserve Bank of India was also not in favour of doing so. The question 
of laying of Annual Reports and Accounts on the Table of the House had 
been discussed at length in Parliament anJ at the l1u:etings of t:1e Consul-
tative Committee attached to the Ministry of Finance and the matter was 
not pursued further in national interest. However, there was no question 
of delay as the Reports and Accounts of RBI, were printed in time and cir-
culated to all Members of Parliament, printed in the Gazette of Govern-
ment.of India and kept in Parliament Library for reference purposes. 
These documents were not thus confidential. The Committee were further 
informed that discussions had been held in Parliament in reply to ques-
tions on various activities of RBI, particularly in regard to the developmental 
and promotional rol~s devolving on the Bank on account of Five Year Plans 
and other welfare meaiures, such as IRDP, 20 Point Programme etc. 

1·7 The Governor, RBI further informed the Committee that the idea 
behind not laying these documents on the Table of the House was to 
avoid intensive discussion on sensitive issues, such as exchange rates, open 
market operations, reserve management etc. which could lead to undesirable 
domestic and international repercussions. This could also affect their 
relationship with international capital markets and other financial insti-· 
tutions. Many foreign ·Governments had avoided intensive enquiries of 
their central banking functions for similar reasons. , 

RBI could not be equated with the nationalised banks which were basi-
cally commercial organisations. The Governor, while contending Parlia-
ment's right to examine the country's economic policies and to provid.! 
guidance in these matters, felt that it would not be desirable to lay the 
reports in view of the reasons mentioned above. According to him, the 
present position satiSfied both the Government and the Members of 
Parliament for discussion in the House at the same time giving to some. 
extent sutonomy to RBI. 
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I . 8 The Committee after taking into account the action taken, reply 
received from the Ministry of Finance and also the views of the representa-
tives of RBI in this regard, do not wish to pursue the matter further. 

NEW DELHI; 

4 March, 1987 

13 Phalguna, 1908 (S) 

M.V. CHANDRASEKHARA MURTHY. 
Chairman. 

Committee on Papers Laid on the Table. 
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APPENDIX II 
(See para 1· 6 to l' 8 of the Report) 

Position obtaining in regard to laying of Annual AccoWits of Central 
Banks in Australia, New Zealand, England and U.S.A. 

1. AUSTRALIA 

Reserve Bank· of Australia 

Section 81(3) of the R.B.A. Act 1959 requires the Board of the Bank 
to provide copies of the annual report and financial statements together with 
the report of the Auditor~General to the President of the Senate and to the 
Speaker of the House of Representatives for laying before the Senate and 
the House of Representatives respectively. 

There is no specific statutory requirements a~ to when this should be 
done, other than that Section 81(1) of the Act states that the Board shall· 
prepa~ an Annual report and financial statements "as soon as practicable" 
after 30 June each year. It has become the practice, however, for the 
Annual report and accounts of the Bank to be tabled shortly after the 
Treasurer. presents the Commonwealth's Budget in Parliament (usually, 
around mid-August). In· this way, the information in the Bank's report 
and annual accounts is available to Parliament for use, if necessary, during 
the Budget Debate. 

2. NEW ZEALAND 
Reserve Bank of New Zealand 

The Bank's Annual Report and Accounts are tabled in Parliament, 
by statutory requirement, in July of each year. There is provision to debate 
the report once it is tabled, but discussions in the past have varied. 

From time to time the Governors of the Bank are called to appear 
before the Government's Public Expenditure Committee and although 
their appearance is on the basis of government .expenditure related to the 
Bank, they do get questions related to the Annual Report. 

There is a requirement for the report to be produced in a standard. 
format for tabling in Parliament, but the Bank alsCl produces a "gloasy" 
version of the report for distribution within New Zealand, and overseas. 

3. ENGLAND 

Bank of England 

The Bank of England has for many years published an Annual 
Report on its activities, which has been formally made available to Parlia- . 
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ment by! being plaeed in the HOWIe of Commons Library. The Anoual Jt.e-
port did not include the Bank's Accounts because there never was, noc is 
there at the present time,any legal requirement for the Bank of Englaad 
to publish accounts, nor to make accounts available to Parliament. Siace 
1971, however, in accordance with a recommendation made in 1969-1" 
by the House of Commons' Select Committee on Nationalised I~dustrie5. 
the Bank has in fact published' annual accounts, complying voluntarily in 
these accOunts with the level of disclosure applicable to Public Limited 
companies. Since then, the Annual Report has included the Bale's 
Accounts and has continued to be made available to Parliament. The pub-
lished accounts have not so far prompted any discussion in Parliament. 

4. U.S.A. 

Federal Reserve Systems 

As a creation of Congress, the Federal Reserve is required by several 
Federal statutes to report to Congress periodically on the Federal Reservo'i 
activities, policies and plans, and is often requested by Congressional 
committees to testify on, submit and to make recommendations on legis-
lation affecting the economy. Each year the Federal Reserve submits 
an annual report of its activities to the Congress. Under the Full Employ-
ment and Balanced Growth Act of 1978 (P.L. 95-523), the Board is also 
required to transmit to Congress by February 20 and July 20 of each 
year reports on the System's objectives and plans with regard to the growth 
of the monitary and credit agsregates for the ye¥. Consultation with 
the House and Senate Banking Committee is also required. 



APPENDIX HI 
Summary of recommendations/observations contained in the Report 

S. No. Reference to Summary of recommendations/observations 
para No. of 
the Report 
123 
l. 1 . 3 The Committee note that the Government have 

accepted all the recommendations/observationi 
made by the Committee in their aforesaid 
Reports except in the cases of recommendations 
contained in (i) para 4·12 to 4·17 of their 
Sixteenth Report (SI. nos. 13' to 18 of the 
statement at Appendix-I) relating to delay 
in laying Annual Report and Audited 
Accounts of the International Airports 
Authority of India wherein the Ministry of 
Tourism and Civil Aviation had expressed 
their difficulty in compilation of annual 
accounts within 3 months of the close of the 
accounting year; and' (ii) para 1· 9 of their 
Twenty-first Report (S1. No. 66 of the state-
ment at Appendix-I) relating to the laying of 
Annual Reports and Accounts of the Reserve 
Bank of India, Bombay wherein the Ministry 
of Finance, Department of Economic Affairs 
(Banking Division) had explained the reasons 
for, not being able to implement the recom-' 
mendation of the Committee for laying the 
Annual Reports and Accounts, on the Table 
of the House. 

i. 1· 5 The Committee trust that the Ministry of 
Transport would adhere to the time schedule 
drawn by them for the purpose, in letter and 
spirit, and ensure that the Annual Reports 
and Audited Accounts of the International 
Airports Authority of India are presented to 
Parliament in time, in future. 

3. 1· 8 The Committee after taking into account the 
action taken reply received from th~ Ministry 
of Finance and also the views of the represen-
tatives of RBI in this regard, do not wish to 
pursue the matter further. 
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